
HIGHcoURToFJAMMUANDKASHMIRATSRINAGAR

To

The Principal District and Sessions Judge'

Anantnag, Budgam, Baramulla,

Bhaderwah, Kulgam, Leh,

Reasi, Kathua and Samba'

OnT

NO:- 74 - ZA / sfu - Dated :-

Subject :- Awaiting Statements of ComPuterization of Document

Registration in J&K.

, Sir,

lnreferencetothisregistryletterNo:38607.29lstsdt:

Zg.og.zoL8onthesubjectcitedabove,youareinformingthatthe

requisiteinformationregardingComputerizationofDocument

Registrationin'l&Kisstillpendingdespiteoflapseoftwoweeks'

ln this Connection, it is requested to kindly furnish the

requisite (cons'oliiJated) inforiltation of your court and courts

subordinate to you by tomorrow on L6.10'2018 enabling us to

communicater,hesaidinformationtotheconcernedauthorities'

The lncharge NlC, High Court

on the High cor-rrt web site '

of J&K, Sri

As "'1{tltt', Sts. Iv

/o - lo ->+

r uploading the same
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